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M/SY.R. KUMAR & CO. Appellant
Vs
C.C.(ICDYNEW DELIN MISC. ORDER NO.C/6/10 CU DB Respondent
| am directed to transmit herewith a certified copy of Final order No.  C€/2/ 2010 CU[DB] dated 15.01.10

passed by the Tribunal under  Section 129, (B) of the Customs Act, 1962 & Financial Act 1994 relating to Service Tax
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IN THE CUSTCMS, EXCIiSE AND SERVICE TAX APPELLATE TRIBUNAL,
NEW DELHI, PRINCIPAL BENCH NEW DELHI

Customs Misc. Application No.928 of 2009 in
Customs Appeal No.550 of 2009

M/s. Y.R. Kumar & Co. ...Appellant
(Rep. by Shri Priyadarshi
Manish,Advocate and Ms. Anjali Manish, Advocate)

Vs.
CC, New Delhi ....Respondent
(Rep. by Shri Vijai Kumar, SDR)

CORAM: Hon’ble Mr. M. Veeraiyan, Member (Technical)
Hon’ble Mr. D.N. Panda, Member (Judicial)

\ . o
g/(m\ OrderNo...%./’%./..[ ........ /Dated:11.01.2010
“Hice Ooder Wo O Yé([o

Per M. Veeraivan:

Ld. Advocate for the appellant seeks permission to withdraw the

appeal.
2. Revenue has no objection.
3.  Inview of the above, the appeal is allowed to be withdrawn.

Order dictated & pronounced in open court on 11.01.2010.

( M. Veeraiyan )
Member (Technical)

( D.N. Panda)
Member (Judicial)




